FORM A

PUBLIC ANNOUNCEMENT
(Regulation 14 of the Insolvency and Bankruptcy Board of India
(Voluntary Liquidation Process) Regulations, 2017)

FOR THE ATTENTION OF THE STAKEHOLDERSOF
MARKET LOGIC SOFTWARE INDIA PRIVATE LIMITED

1. | Name of Corporate Person Market Logic Software India Private |
Limited
2. | Date of Incorporation of Corporate 19" September 2018
Person

3. | Authority Under Which Corporate Person:| Registrar of Companies, Pune
Is Incorporated/ Registered

4. | Corporate Identity Number / Limited| U72900PN2018FTC178824
Liability Identity Number of Corporate
Person

5. | Address of The Registered Office And| Ground Floor, Unit No. 4, B-Wing

Principal Office (If Any) of Corporate Business At Mantri, Viman Nagar, Pune,
Maharashtra, India, 411014

Person
6. | Liquidation Commencement Date Of 3" February, 2024
Corporate Person
7. | Name of the Liquidator: Mr. Chirag Shah
Address of the Liquidator: 208, Ratnaraj Spring, Beside Navnirman
t Co.op. Bank, Opposite HDFC Bank House,
Navrangpura, Ahmedabad-380009,
Gujarat, India.
Email address of the Liquidator: chirag.irp@gmail.com
Process Email ID: mlsindia.vl@gmail.com

Telephone Number of the Liquidator: 079-40051810
Registration Number of The Liquidator: IBBI/IPA-001/1P-PO1169/ 2018-19/11837

8. | Last Date For Submission Of Claims 4™ March 2024

Notice is hereby given that Market Logic Software India Private Limited has commenced
voluntary liquidation on 3" February 2024.

The stakeholders of Market Logic Software India Private Limited are hereby called upon to
submit a proof of their claims, on or before 4™ March 2024, to the liquidator at the address
mentioned against item 7.

The financial creditors shall submit their proof of claims by electronic means only. All other
stakeholders may submit the proof of claims in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties.

vseq - Sat,

Place: Ahmedabad Chirag RajeLdrakumar Shah
Date: February §, 2024 Liquidator
IBBI/IPA-001/1P-P0O1169/2018-19/11837

AFA Valid Upto: 01° November, 2024




